IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 07.04.2025

SL.|Name of Date of Court pAe e Rejec
No. |Applicant C.A.No. A llcatlon Case No- Fee ount Status
PP PP to be paid

e R 28062/2025 07.04.2025 |BLAPL/8000/2024 ‘ ‘
|2 B. SAHOO |28092/2025|O7.04.2025 WP (C)/8953/2025 |1o | |c |
3 [B. sAHOO 28094/2025(07.04.2025 |WP(C)/8950/2025 |10 | c |
4 [B. sAHOO 28095/2025(07.04.2025 |WP(C)/8956/2025 [10 | c |
‘5 Bl KUMAR ‘28096/2025‘07.04.2025 CRLA/252/2020 ’10 ‘ ‘c ‘
6 |P K PAL 28100/2025/07.04.2025 |CONTC/8436/2023 |10 | c
7 |P. K. JENA  [28113/2025|07.04.2025 |WP(C)/9178/2025 |10 | c |
'8 M. R. NAYAK [28114/2025)07.04.2025 |WP(C)/9425/2025 [10 | c |
9 M R NAYAK 28118/2025/07.04.2025 |[WP(C)/9392/2025 |10 | c |
10 [P K JENA 28120/2025(07.04.2025 |[WP(C)/9218/2025 [10 | c |
11 |KSHITISH 28122/2025(07.04.2025 |MACA/518/2022 o | c |
12 [N K ROUT 28123/2025(07.04.2025 |MACA/518/2022 0| c
13 |J DEHURY 28128/2025|07.04.2025 |MACA/114/2022 0 | c |
14 |J DEHURY 28131/2025|07.04.2025 |MACA/114/2022 0 | c |
15 |R P BHAGAT  |28136/2025(07.04.2025 |[MACA/923/2023 0| c |
16 |B MAHALI 28138/2025(07.04.2025 |MACA/923/2023 0| c |
17 |A K SAHOO 128142/2025(07.04.2025 |MACA/923/2023 0| c |
18 |H. DAS 128143/2025(07.04.2025 |[WP(C)/7468/2025 |10 | c |
19 |S. GUPTA 128149/2025(07.04.2025 |[WP(C)/7545/2025 |10 | c |
20 |R. C. ROUT  |28156/2025(07.04.2025 |WP(C)/27573/2024 |10 | c
21 |s. SAMAL 28159/2025(07.04.2025 |[WP(C)/3822/2025 |10 | c |
22 |G. D. MALLICK|28160/2025|07.04.2025 |WP(C)/9409/2025 |10 | lc |
23 |B K SWAIN 28174/2025(07.04.2025 |WP(C)/19898/2011 |7 | o
24 |R. N. BARIK |28182/2025|07.04.2025 |WP(C)/9023/2025 |10 | c |
25 |s. SAMAL 28186/2025(07.04.2025 |[WP(C)/3756/2025 |10 | c |
26 |S. K. PRADHAN |28187/2025|07.04.2025 |WP(C)/5963/2025 |10 | c |
27 |B DAS 28193/2025(07.04.2025 |WP(C)/4565/2017 |7 | o
28 |S.K.BEHERA  |28195/2025|07.04.2025 |WP(C)/7426/2025 |10 | c |
29 |K C PANDA 28196/2025(07.04.2025 |WP(C)/16420/2013 |7 | o
30 |D SWAIN 28197/2025(07.04.2025 |CRLMC/4650/2024 |7 | o
31 |SARAT SWAIN |28199/2025|07.04.2025 |FAO/78/2025 0| c |
32 |T KAMILA 28200/2025(07.04.2025 |WP(C)/13366/2024 |7 | oo
33 |S s JENA 128202/2025(07.04.2025 |LPA/5/2014 |7 | S




34 |s s JENA 28204/2025(07.04.2025 |CMAPL/79/2022 |7 | v
‘35 ppEBE KOMAR 28206/2025‘07.04.2025 FAO/143/2025 ‘10 ‘ ‘c ‘
36 |B K PATI 128207/2025(07.04.2025 |[WP(C)/7533/2019 |7 | v
37 |B. BEHERA 28208/2025/07.04.2025 |WP(C)/1598/2025 |10 | c |
38 |A. B. MALLICK |28214/2025|07.04.2025 |TRPCRL/121/2024 |10 | c
39 |G. SUNDARA  |28215/2025(07.04.2025 |CMAPL/291/2024 |10 | c |
40 |A K SARANGI [28217/2025|07.04.2025 |CRLMC/1023/2024 |7 | .
41 |B.K.SWAIN 128219/2025(07.04.2025 |FAO/371/2020 10| c |
42 [B.K.SWAIN 28221/2025(07.04.2025 |FAO/117/2020 0 | c |
143 |B.K.SWAIN 128224/2025(07.04.2025 |FAO/564/2020 10| c |
144 |s BISWAL 28225/2025(07.04.2025 |WP(C)/2436/2024 |7 | o
45 |P.K.JENA 28227/2025/07.04.2025 |[FAO/120/2019 0 | c
46 |H K PANDA 28228/2025|07.04.2025 |WP(C)/875/2018 |7 | SR
47 |s.c.pas 128230/2025|07.04.2025 |FA0/137/2020 0 | c |
48 |R SAHU 28231/2025|07.04.2025 |WP(C)/14411/2018 |7 | SR
document
49 |D K NATK 28232/2025(07.04.2025 |WP(C)/6499/2009 |7 Zzzfiiﬁii ige
to ba paid.
50 |P.K.JENA 128233/2025(07.04.2025 |FAO/149/2020 0 | c
document
51 M R BARIK 28234/2025(07.04.2025 |SA/266/1985 7 zngiiﬁii ige
to ba paid.
document
52 M R BARTK 28236/2025(07.04.2025 |SA/267/1985 7 ZEZfiiﬁii ige U
to ba paid.
53 ﬁigi;RANA 28237/2025/07.04.2025 |CRLMC/1243/2025 |10 c
54 |D.SAMAL 128238/2025(07.04.2025 |FA0/219/2018 0 | c |
document
55 |D K NAIK 28239/202507.04.2025 |WA/99/2014 7 szfiiﬁii ige U
to ba paid.
56 |S BEHERA 28240/2025(07.04.2025  |[WP(C)/2932/2025 |7 | v
57 |B.K.SWAIN 128241/2025(07.04.2025 |FAO/297/2019 0| c |
58 |P.K.MISHRA  |28244/2025|07.04.2025 |FAO/315/2018 0| c |
‘59 nIS NAYAN ‘28246/2025‘07.04.2025 MACA/45/2016 ‘10 ‘ ‘c ‘
60 |PK MISHRA 128247/2025(07.04.2025 |[WP(C)/5350/2022 |7 | v
61 |P K PARIDA  |28248/2025|07.04.2025 |MACA/1145/2015 |10 | c |
62 M NAIK 128249/2025(07.04.2025 |FAO/182/2017 |7 | S
63 |D.SAMAL 128250/202507.04.2025 |FAO/329/2019 0| c |
64 |M NAIK 28251/2025(07.04.2025 |CONTC/3362/2022 |7 | u |
65 |K.K.NATH 128253/2025(07.04.2025 |[FAO/517/2024 0 | c |
66 |N K ROUT 28254/2025(07.04.2025 |WP(C)/9988/2015 |7 | u |




67 |P K DAS 128256/2025|07.04.2025 |CONTC/4525/2024 |7 | R
68 |P.K.JENA 128257/2025(07.04.2025 |FRO/675/2018 0 | c
69 |D.K.JENA 128258/2025/07.04.2025 |WP(C)/7102/2025 |10 | c
70 |R K MAHABHOI [28259/202507.04.2025 |WP(C)/26182/2024 |7 | o
71 |K.PARIDA 28261/2025(07.04.2025 |FAO/402/2017 0 | c |
72 |S.DAS 28263/2025/07.04.2025 |WP(C)/9260/2025 |10 | c
73 |A PATI 128264/2025(07.04.2025 |MACA/715/2013 |7 | o
74 |R.K.BEHERA  |28265/2025|07.04.2025 |FAO/408/2019 0 | lc |
75 |J SAHOO 28267/2025|07.04.2025 |WP(C)/17660/2024 |7 | v
76 |NC SINHA 128268/2025(07.04.2025 |ABLAPL/3320/2025 |10 | c |
77 |J SAHOO 128269/2025|07.04.2025 |WP(C)/17660/2024 |7 | u |
78 |B.K.SWAIN 128270/2025|07.04.2025 |FAO/631/2018 0 | c |
79 [BK DALAI 28271/2025|07.04.2025 |ABLAPL/3544/2025 |10 | c |
180 |J SAHOO 128272/2025|07.04.2025 |WP(C)/17636/2024 |7 | SR
81 |J SRHOO 128274/2025|07.04.2025 |WP(C)/17663/2024 |7 | SR
182 |J SRHOO 128277/2025|07.04.2025 |WP(C)/17663/2024 |7 | SR
183 |J SAHOO 28287/2025(07.04.2025 |WP(C)/17636/2024 |7 | o
184 |J SAHOO 128292/2025(07.04.2025 |WP(C)/17665/2024 |7 | o
185 |J SAHOO 128294/2025(07.04.2025 |WP(C)/17639/2024 |7 | o
186 |J SAHOO 128296/2025(07.04.2025 |WP(C)/17665/2024 |7 | o
187 |J SAHOO 28299/2025(07.04.2025 |WP(C)/17639/2024 |7 | o
188 |J SAHOO 128300/2025(07.04.2025 |WP(C)/17689/2024 |7 | oo
189 |J SAHOO 28302/2025(07.04.2025 |WP(C)/17641/2024 |7 | oo
190 |J SAHOO 28304/2025(07.04.2025 |WP(C)/17641/2024 |7 | oo
91 |J SAHOO 128309/2025(07.04.2025 |WP(C)/17633/2024 |7 | oo
192 |J SAHOO 28311/2025(07.04.2025 |WP(C)/17633/2024 |7 | oo
93 |P.K.JENA 128314/2025(07.04.2025 |FAO/999/2019 0| c |
194 |R.SAHOO 128322/2025/07.04.2025 |[WP(C)/9011/2025 |10 | lc |
95 |K.PARIDA 128326/2025|07.04.2025 |FAO/491/2017 0 | c |
96 |S C SUNDARA |28328/2025(07.04.2025 |BLAPL/12593/2024 |7 | u |
197 |B.K.SWAIN 128330/2025(07.04.2025 |FAO/936/2019 0| c |
98 |s NAYAK 28331/2025(07.04.2025 |CRLMP/1086/2022 |7 | u
99 |P.K.DAS 28333/2025(07.04.2025 |RVWPET/264/2024 |10 | c |
' ' ' ' ' document
100 |S NAYAK 28334/2025(07.04.2025 |CRLREV/274/2012 |7 Zzzfiiﬁii ize
to ba paid.
101 |K.PARIDA 128335/2025(07.04.2025 |FA0/401/2017 0| c
1102 [M.NAIK 128336/2025(07.04.2025 |FAO/496/2018 0 | c |
1103 |B.K.SWAIN 28338/2025(07.04.2025 |FAO/706/2018 0 | c |
1104 |B.K.SWAIN 128339/2025(07.04.2025 |FAO/296/2019 0 | c |
1105 |B.K.SWAIN 128340/2025(07.04.2025 |FAO/298/2019 0| c |
1106 [B K PADHI 128341/2025/07.04.2025 |[WP(C)/8377/2025 |7 | U
107 |[P K PARIDA  |28343/2025(07.04.2025 |WP(C)/796/2017 |7 | S




1108 |D SETHY 28345/2025(07.04.2025 |CONTC/5282/2024 |7 | v
document
109 K PARIDA 28348/202507.04.2025 |FAO/312/2018 7 Z;:liiﬁii oo |0
4
to ba paid.
document
110 |[S K SAMAL 28349/202507.04.2025 |WP(C)/19211/2011 |7 Z;:liiﬁii e
to ba paid.
111 [o K PANDA 128350/2025/07.04.2025 |WP(C)/27423/2017 |7 | .
112 [B N DASH 128351/2025(07.04.2025 |CMP/1551/2023 |7 | v
document
113 |S P MANGARAJ |28352/202507.04.2025 |0JC/15017/1996 |7 zzzligﬁii e
4
to ba paid.
114 |A K SAHOO 128353/2025|07.04.2025 |CRLMC/647/2025 |7 | SR
115 |P BEHERA 28361/2025/07.04.2025 [BLAPL/10707/2024 |10 | c |
1116 |P K JENA 128366/2025|07.04.2025 |FAO/315/2018 0 | c |
1117 [D K PANDA 128370/2025|07.04.2025 |CMP/767/2016 0 | c |
118 [P K DAS 28371/2025/07.04.2025 |[RVWPET/24/2024 |10 | c |
119 [B BEHERA 28376/2025|07.04.2025 |CONTC/5396/2023 |10 | c |
120 |P BEHERA 28377/2025(07.04.2025 |CONTC/5393/2023 |10 | c |
121 |T SWAIN 28378/2025/07.04.2025 |ABLAPL/5696/2020 |10 | c
122 |T SWAIN 28379/2025(07.04.2025 |ABLAPL/4641/2020 [10 | c |
1123 |G SAHOO 28381/2025/07.04.2025 |ABLAPL/9959/2023 |10 | c |
124 ARCPCRANR 128385/2025(07.04.2025  |CRLMC/905/2025 |10 c
125 ggigﬁACHANDRA 28390/2025(07.04.2025 |CRLMC/1355/2025 |10 C
126 [ BoRNTE 28391/2025(07.04.2025 |RVWPET/97/2025 |10 c
GOURANGA
127 | Zoan gmna  |28394/2025(07.04.2025 WP (C)/26108/2023 |7 U
1128 |S K SAHOO 128398/2025(07.04.2025 |CRP/35/2023 0| c |
1129 |S K SAHOO 128399/2025(07.04.2025 |CRP/23/2023 0| c |
130 |T K MOHANTY [28400/2025|07.04.2025 |RSA/225/2022 0 | c |
131 [D J NAYAK 128401/2025(07.04.2025 |RSA/163/2015 0| c |
132 [P PANDA 28402/2025/07.04.2025 |RSA/163/2015 0 | c |
133 [P K MISHRA  |28403/202507.04.2025 |WP(C)/6774/2002 |7 é;éoo,3*17.oo U
134 |[H K DAS 28406/2025(07.04.2025 |[WP(C)/6453/2020 [10 | c |
SRIKANTA
135 |2 ian wapn  |28407/2025(07.04.2025 WP (C)/18708/2024 |10 C
136 |S K RATH 28409/2025(07.04.2025 |[WP(C)/18777/2024 [10 | c |
SRIKANTA
137 |2 e wapn  |28411/2025(07.04.2025 WP (C)/18902/2024 |10 C
SRIKANTA KU.
138 | 28413/2025(07.04.2025 [WP(C)/23381/2024 |10 c




139 |C K BARIK 128415/2025/07.04.2025 |WP(C)/16939/2024 |10 | c |
140 |SK NAYAK 28416/2025/07.04.2025 |ABLAPL/13267/2024 |10 | c |
141 |D SWAIN 28417/2025/07.04.2025 |ABLAPL/11486/2024 (10 | c |
1142 |[PK MISHRA 128420/2025(07.04.2025 |WP(C)/22125/2016 |7 | .
143 |P BEHERA 28421/2025/07.04.2025 |ABLAPL/308/2025 (10 | c |
‘144‘;§;2§2$§2NA ‘28423/2025‘07.04.2025 ABLAPL/217/2025 ‘10 ‘ ‘c ‘
1145 |N.ROUT 28429/2025(07.04.2025 |WP(C)/11439/2023 |7 | v
1146 |G.C.DAS 28432/2025/07.04.2025 |WP(C)/19569/2024 |10 | c |
147 |D.BARIK 28434/2025/07.04.2025 |CRLMC/473/2025 |10 | c |
1148 |R.K.MOHAPATRA [28435/2025(07.04.2025 [WP(C)/9428/2025 |10 | c |
149 |A.K.DAS 28437/2025(07.04.2025 |CRLMC/1353/2025 (|10 | c |
150 |J.K.MOHANTY [28438/2025(07.04.2025 |WP(C)/9293/2025 [10 | c
1151 |K.K.PANDA 28439/2025/07.04.2025 |CRLMC/1304/2025 |10 | c |
BRAJA MOHAN
152 [C o et 28440/2025(07.04.2025 [WP(C)/9508/2025 |10 c
BRAJA MOHAN
153 | o 28441/2025(07.04.2025 |WP(C)/9487/2025 |10 c
BRAJA MOHAN
154 | o 28443/2025(07.04.2025 |WP(C)/9493/2025 |10 c
BRAJA MOHAN
155 | o oo 28444/2025(07.04.2025 |WP(C)/9423/2025 |10 c
1156 |S.C.DAS 128445/2025(07.04.2025 |[WP(C)/28802/2024 [10 | c
157 |P.BEHERA 28446/2025(07.04.2025 |WP(C)/21586/2024 |10 | c |
1158 |S.K.NAYAK 28447/2025(07.04.2025 |WP(C)/9526/2025 [10 | c
‘159 igiii CHANDRA 28448/2025‘07.04.2025 WP (C) /9320/2025 ‘10 ‘ ‘c ‘
1160 |A.MOHANTY 128449/2025(07.04.2025 |WP(C)/8470/2025 |10 | c |
161 |[P.K.MOHANTY [28451/2025(07.04.2025 |WP(C)/20350/2024 [10 | c
162 |[P.K.ROUTRAY |28452/2025(07.04.2025 [RSA/306/2024 0 | c
1163 |S.DASH 128454/2025(07.04.2025 |[WP(C)/9511/2025 [10 | c
164 |P.K.SINGH 128459/2025(07.04.2025 |WP(C)/8037/2025 [10 | c
1165 [R.SAMAL 128462/2025(07.04.2025 |WP(C)/9100/2025 [10 | c
1166 |D.SAHOO 128464/2025(07.04.2025 |WP(C)/3579/2025 |10 | c
167 |P.K.MOHANTY |28468/2025|07.04.2025 |WP(C)/9571/2025 |10 | c |
1168 |R.SAMAL 128469/2025(07.04.2025 |WP(C)/8985/2025 |10 | c |
‘169 ;igigig KUMAR 28472/2025‘07.04.2025 CRLMC/1332/2025 ‘10 ‘ ‘c ‘
1170 |S. CHOUDHURY |28474/2025|07.04.2025 |CRLMC/1212/2025 |7 | o
171 M BEHERA 128479/2025(07.04.2025 |FAO/337/2024 110 | c |
172 |B K DAS 128480/2025(07.04.2025 |[WP(C)/7422/2021 |10 | c |
1173 |NC SINHA 28485/2025|07.04.2025 |[BLAPL/11224/2024 |10 | c |
1174 |B DAS 28486/2025(07.04.2025 |BLAPL/12260/2024 |10 | c
1175 [B DAS 128487/2025/07.04.2025 [BLAPL/12538/2024 (10 | c |
1176 [B DAS 28488/2025/07.04.2025 [BLAPL/9374/2024 |10 | c |




1177 [AT NAYAK 128489/2025/07.04.2025 [BLAPL/12073/2024 |10 | c
1178 |[B BEHERA 28490/2025/07.04.2025 [BLAPL/12634/2024 |10 | c
179 |AK RANA 28492/2025/07.04.2025 [BLAPL/10767/2024 |10 | c

Total 11622

NIC



